
 

 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
         IA NO. 668 OF 2017 IN APPEAL NO. 294 OF 2017 & IA NO.  438 OF 2018 

IA NO. 805 OF 2017 IN APPEAL NO. 295 OF 2017 & IA NO. 1083 OF 2017 
IA NO. 809 OF 2017 IN APPEAL NO. 296 OF 2017 & IA NO. 1082 OF 2017 
IA NO. 814 OF 2017 IN APPEAL NO. 297 OF 2017 & IA NO. 1081 OF 2017 
IA NO. 815 OF 2017 IN APPEAL NO. 298 OF 2017 & IA NO. 1080 OF 2017 
IA NO. 808 OF 2017 IN APPEAL NO. 299 OF 2017 & IA NO. 1079 OF 2017 
IA NO. 810 OF 2017 IN APPEAL NO. 300 OF 2017 & IA NO. 1078 OF 2017 
IA NO. 807 OF 2017 IN APPEAL NO. 301 OF 2017 & IA NO. 1077 OF 2017 
IA NO. 811 OF 2017 IN APPEAL NO. 302 OF 2017 & IA NO. 1076 OF 2017 
IA NO. 806 OF 2017 IN APPEAL NO. 303 OF 2017 & IA NO. 1075 OF 2017 
IA NO. 812 OF 2017 IN APPEAL NO. 304 OF 2017 & IA NO. 1074 OF 2017 
IA NO. 804 OF 2017 IN APPEAL NO. 305 OF 2017 & IA NO. 1073 OF 2017 

 
IA NO. 813 OF 2017 IN APPEAL NO. 306 OF 2017 & IA NO. 1072 OF 2017 

 
Dated: 4th April, 2018 

Present:  Hon’ble Mr. I. J. Kapoor, Technical Member 
  Hon’ble Mr. Justice N. K. Patil, Judicial Member 
 

 
In the matter of: 

 
IA NO. 668 OF 2017 IN APPEAL NO. 294 OF 2017 & IA NO. 438 OF 2018 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
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Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for BGM 

 
IA NO. 805 OF 2017 IN 

 
APPEAL NO. 295 OF 2017 & IA NO. 1083 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 809 OF 2017 IN 

  
APPEAL NO. 296 OF 2017 & IA NO. 1082 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
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Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 814 OF 2017 IN 

 
APPEAL NO. 297 OF 2017 & IA NO. 1081 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 815 OF 2017 IN 

 
APPEAL NO. 298 OF 2017 & IA NO. 1080 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
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Vs.    
Assam Electricity Regulatory Commission & Anr.  

 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 808 OF 2017 IN 

  
APPEAL NO. 299 OF 2017 & IA NO. 1079 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
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Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 810 OF 2017 IN 

  
APPEAL NO. 300 OF 2017 & IA NO. 1078 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 807 OF 2017 IN 

 
APPEAL NO. 301 OF 2017 & IA NO. 1077 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
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Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 811 OF 2017 IN 

 
APPEAL NO. 302 OF 2017 & IA NO. 1076 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 806 OF 2017 IN 

  
APPEAL NO. 303 OF 2017 & IA NO. 1075 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 



7 
 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 812 OF 2017 IN 

  
APPEAL NO. 304 OF 2017 & IA NO. 1074 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 804 OF 2017 IN 

APPEAL NO. 305 OF 2017 & IA NO. 1073 OF 2017 
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Eastern India Powertech Limited  

 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
 
Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 
IA NO. 813 OF 2017 IN 

  
APPEAL NO. 306 OF 2017 & IA NO. 1072 OF 2017 

Eastern India Powertech Limited  
 

 ...Appellant(s) 
Vs.    

Assam Electricity Regulatory Commission & Anr.  
 

 ...Respondent(s) 
 
Counsel for the Appellant(s) : Mr. V.P. Singh 

Mr. Aditya Jalan 
Mr. Priyank Ladoia 
Mr. Mohit Mudgal 
Ms. Sonia Nigam 
Ms. Neha Khandelwal 
Mr. Sushil Jethmalani 
 

Counsel for the Respondent(s)  : Ms. Mandakini Ghosh  
Ms. Ritika Singhal for R-1 
 
Mr. Avijit Roy 
Mr. Nilmadhab Deb (Rep) for R-2 
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Ms. Mallika Sharma Bezbaruah 
Mr. Hemanta Madhab Sharma for 
BGM 

 

 
ORDER 

 

(Appln. for amendment) 

IA No. 438 of 2018 

(Applns. for filing additional documents) 

IA Nos.1083, 1082, 1081, 1080, 1079, 1078, 1077, 1076, 1075, 1074, 1073 & 
1072 of 2017 

 Issue notice to the Respondents returnable on 10.07.2018. Ms. Mandakini 

Ghosh takes notice on behalf of Respondent No.1 and Mr. Avijit Roy takes notice 

on behalf of Respondent No.2 and they seek four weeks time to file reply to 

these applications.  They may file the same on or before 03.05.2018 after serving 

copy on the other side.  Rejoinder may be filed on or before 01.06.2018 after 

serving copy on the other side. 

 List these matters on 

 

10.07.2018. 

 
(Justice N. K. Patil)         (I.J. Kapoor) 
  Judicial Member                    Technical Member                     
                                    
ts/mk 

 


